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Office Order No.32/2025 Dated 26t September, 2025
CORRIGENDUM

Due to inadvertent mistake the name of Ld. Panel Lawyer Mr. Navneet
Kumar at Sl.No.16 in Office Order No.31 dated 24.09.2025 has been mentioned

as Mr. Naveet Kumar in place of Navneet Kumar.

The same is corrected by the order of Hon’ble Chairperson, PHCLSC and

now it shall be read as Mr. Navneet Kumar in place of Naveet Kumar.

The rest of the details in the Office Order No.31 dated 24.09.2025 shall

remain as they are.

By Order

Registrar-cum-Secretary,
Patna High Court Legal Services Committee



